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Home Department
(Special Branch)
Notification
The 20" September 2023

No. G/Sena-05-03/2023-11423—In exercise of the powers conferred by sub- section (1) of
section 9 of the Manoeuvres, Field Firing and Artillery Practice Act, 1938 (Act 5 of 1938), the
Governor of Bihar is pleased to define the following area, map, boundary and details of which given
hereunder, as field firing and Artillery Practice Area for the period of 20 years from 4™ of August, 2023
till 03" of August, 2043, with immediate effect :-

Schedule
Details and boundary of the land-area
District Patna (Maner/Bihta)
The details and boundary of Firing Range is given below :-

North — (1) Village Maner, Thana No. 7, Plot No. 93 and 94
(2) Village Maner, Thana No. 7, Plot No. 169 and 168
(3) Village Rambad, Thana No. 7/110, Part Plot No. 1090 and 1086
South — (1) Village Anandpur, Thana No. 36, Plot No. 368 and 396
(2) Village Anandpur, Thana No. 36, Plot No. 1096 and 856
(3) Village Anandpur, Thana No. 36, Plot No. 1354 and 1353
East — (1) Village Maner, Thana No. 7, Plot No. 93 and 94
(2) Village Hasanchak, Thana No. 35, Plot No. 105, 298 and 297
(3) Village Anandpur, Thana No. 36, Plot No. 398 and 396
West — (1) Village Rambad, Thana No. 7/110, Plot No 1086
(2) Village Suarmarwa, Thana No. 7/112, Plot No 1049 and 2023
(3) Village Anandpur, Thana No. 36, Plot No. 1340 and 1354

By the order of the Governor,
Sd/-Illegible,
Special Secretary to the government.
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